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Theft at Palam Airport

1304. Shri D. C. Siarma: Will the
Minister of Defence be pleased to
stale:

(a) whether three Indian Air Force
personnel and three civilian Air Force
employees were arrested during the
third week of August, 1963 on charges
of stealing Rs. 40,000 worth of used
aeropiane tyres from Palam airport;
and

(b) if so, the action taken in the
matter?

The Minister of Defence (Shri Y. B.
Chavan): (a) Three airmen and two
civilian employees of the A.F. Station,
Palam, were arrested on 10-8-1963,
and one more civilian employee was
arrested on 14-8-1963, in connection
with a theft of 150 used tyres of air-
craft.

(b) The case is under investigation
by the Civil Police, Delhi Cantt., and
Air Force authorities. All the tyres
have been recovered and are kept in
police custody.

Engineering Students for Emergency
Commissions

1305. Shri Firodia: Will the Minis-
ter of Defence be pleased to state:

(a) whether it is a fact that a num-
ber of teams would visit different
parts of the country to select Engi-
neering students for Emergency Com-
mission in the Army from colleges
and universities;

(b) whether this step has been
taken as Government do not get
enough candidates voluntarily; and

(c) the total requirements of such
candidates?
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The Minister of Defence (Shri Y. B.
Chavan): (a) Yes, Sir; but the type
of commissions which will be granted
are Short Service Regular Commis-
sions, The Teams visited Engineering
Colleges and Universities once in
March-April, 1963 and they were
again sent to visit them in August,
1963.

(b) The scheme of grant of Short
Service Regular Commissions in the
Technical Corps of the Army to engi-
neering students is also on a volun-
tary basis. The scheme has een intro-
duced because there i3 an overall
shortage of engineering graduates to
meet the requqirements of the coun-
try and many of the graduates who
pass out are not fully aware of the
prospects, terms and conditions of
service in the Army.

(c) No specific target has been fixed
for the number of candidates to be
commissioned under this scheme. All
candidates who fulfil the qualifications
laid down and pass the Services Selec-
tion Board test would be commission-
ed.

Rural Industries in Assam

1306. Shri N. R. Laskar: Will the
Minister of Planning be pleased to
state the total amount sanctioned by
the Central Government to the State
Government of Assam during the first
two years of Third Plan period for
the setting up of rural industries?

The Deputy Minister in the Minis-
try of Labour and Employment and
for Planning (Shri C. R. Pattabhi
Raman): Two rural industries pro-
jects at Gauripur and Aijal were
allotted to Assam in 1962-63. An
amount of Rs, 50,000 was released for
the programrme in 1962-63. For the
current year an amount of Rs. 6.00
lakhs has been allotted,

Labour Disputes in Coal Mines
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ployment be pleased to state:

(a) the number of labour disputes
reported in different coal mines in
Asansol and Raniganj coalfield areas
since the declaration of Emergency;
and

(b) the number of cases settled at
the conciliation stage and the num-
ber of those referred to arbitration?

The Deputy Minister in the Minis-
try of Labour and Employment (Shri
R. K. Malviya): (a) Two hundred and
twenty-two.

(b) (i) Number of disputes settled
at conciliation stage. 116

(ii) Number of those referred to
arbitration. 43

Military Lands

1308. Shri S. M. Banerjee: Will the
Minister of Defence be pleased to
state:

(a) whether it ig a fact that a large
number of leases of military lands
expired over 15 years ago and have not
been renewed so far; and

(b) the number of such leases and
how many of them have not been
renewed together with the reasons
therefor?

The Minister of Defence (Shri Y. B.
Chavan): (a) and (b). Information
about this is being collected and will
be placed on the table of the House
when received.

Cantonment Beards

1309. Siri S. M. Banerjee: Will the
Minister of Defence be pleased to
state:

(a) whether it is a fact that Budget
Estimates of Cantonment Boards are
not sanctioned in time and sometimes
these are sanctioned after the close
of the financial year to which they
pertain;





